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Jo,nt Seclctary-cum .. Additional 
Secretary should be S years, but 
the tenure will be so extended so 
a to give th officer a minimum 

f 3 years as Additiooal Secre .. 
tary . So H~~ ' tenure will nd on 
the e~piry of 5 years as Joint 
Secretary ... cum-Additional Secre­
tary or 3 y ars as ' Additional 
Secretary, wbichever is later. 

(c) The officers retiring within a 
p~rjod of '] year a fter complet­
ing the pre~cribed maximum 
period will not be tevtrtcd to 
their pal,' nt cadres. 

The tenure of individual offic: rs could, 
howev.er, be ~xtended/curtnjJed for admini w 

trative cOl1sidera tiotl' and .in public 
interest. 

(c) to (.e). It is not essentia) to rotate 
I~S officers in various Mini tri IDepar{ .. · 
mcots, in view of the limited period for 
which tbey re drawn at the Centre. 

R Ie of Science llnd echnology in 
Seventh Plan 

2369. SHRI T. BALA GOUD: Will 
the Minister of PLANNING be pleased to 
state .: 

(a) whether Government propose to 
effect some tructural changes t link-up 
Science and Technology' for ff ctive impl -
ment'ation of th Sev,epth Plan; 

(b) if so, th o detail of the proposal; . 
and 

(c) whetner all State Governmcn,ts have 
. been asked b;y the Planning ornmis~ into 

set up i~dependent d~partn·('nts of Scie nee 
and Technology? . . 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI K.R. 
NARAYANAN) : (a) and (b) . As indicated 
in the Approach to th Seventh Five Yoar 
Plan (1985-90), m ximum if rt would be 
made to ensure that Science and Technology 
appear as an essential and int~gral part of 
{l1J major socio-~conomic activities . To­
wards this end, struc tura l changes wjJl be 

, bruuaht about so th;tt the S&rT component 
gets appropriately reflected io the Plan of 
all C ntraJ Ministries/Departments as al 0 

of the State Governmentsl Linkages 
between resea.rch in production and service 
sectors, educational institutions and 
national laboratories decision rnakin$ 
bodies and u en are proposed (0 be est .. 
abU hed. Several mechanisms are being 
evolved in regard to technology forecasting, 
technology a sessment, absorption and 
adaptation of imported technology and 
grea ter utilisa tion of design ongineering and 
consultancy etcetera. 

(C) All the State Governments an4 UTs 
have been requested by the Planning 
Commission to set up Science and Techno .. 
Jogy Council /Qepartments. 

Set Back to Tourism Industry 

2370. SHRI l{AMLA PRASAD 
SINGH: Will the Minister of TOURISM 
AND elV} AVIAT10N be pleased to 
tat : 

(a) whether tourism industry receiv d a 
set back in the quantum of btl iness in 
1984·85; , 

(b) if so, the reasons thereof; and 

(0) the steps taken to attract more 
tourH;ts both national and international? 

THE MINIST R 0 STATE IN THE 
MINISTRY OF TOURJSM AND CIVIL 
AVIATION (SHRI ASHOK GEIiLOT) : 
(a) and (b). Sta tistic of foreign tourist 
arrivals are compiled on Calendar Year 
basis. 'There was a marginal decline of 

. about 3.6% in foreign tourist arrival durin 
1984, mainly du to internal disturbanc s 
in some part of th country during the 
taU r half of th year, adw rse publicity of 
these events in the foreign media and the 
instruction issued by a large number of 
foregin overnments ·10 their nationals in 
N( v¢mb r to CIlI1CC) or po ·tpone vi,its to . 
India . 

(c) The steps being taken by the 
Goveroment to improv th t urist traffic 
Include vigorolls pu licity and pro., olional 
efforts abroad to CO!Jnleract the adVerse 
media coverage ill th recent p~st, re-

. orientation of ov rseas pUblicity with 
emphasi' on c nsumer' adVertising, 
tepping up of public relations with over eas 

tour operators od trav) ascnt, inviting 
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seJected representa tives of media and travel 
trade from abroad to visit India i participa. 
tion in intern'ltional .trade fair~ and 
exhibitions. d velopment of infrastrucfural 
facilities at major tourist centres and improve­
ment in the facilitations at the airports. 

As regards domestic tourisnl, steps are 
being taken to improve tht.:, infra-struc tural 
facilities in indcntdl ' f touri t centres jointly 
with State Governments and oth r agenci s. 

[Tans/atloll ] 

Facility for Boein' Aeropl Des at 
KOla in Rnjasthan 

2371. SHRI VISHNU MODI; 
SHRI , SliANTI D!iARIWAL 

Wit) 1he M,inis trr of TOURISM AND 
CIVIL AVIATION be plea ed to sta t : 

(a) whether Avl'o aeroplan scan 1 {ld 
but not the Boeing aeroplanes at th K fa 
Airport in Raja than' ' 

(b) if 0, whether G vernment have 
taken allY action for providing 1anding 
facilities for Boeing aeroplanes at this 
airport; 

(c) if so, ~he details ther of and wh tho r 
Government have formubted a . cheme In 

this regard and if 0, ,the d taits ther of; 
and 

(d) if not, the reasons th{.refor ? 

THE MINISTER OF STATE IN THE 
M1N1STRY OF TOUR1SM AND CIVJL 
AVIA ION (SHRt ASHOK G LOT): 
(a) Ye , Sir. ' 

(b) to (d). Indian A irli.oes has no plans 
to introduc 'Boeing 737 scrvi (s to Kota 
i~ the near f~}tur C nSfquently it is not 
presently pI nn' d to upgrade the IC) nding 
faciliti es ava ila ble at Kota airport, 

[Engli.th] 

Hight between New OeJbi and 
Alluhubad 

2312. SliRl AM POOJAN PA TEL: 
Will th' Minist I' f TOURISM AN , 
CIVIL AVIATION be pleas d to ~ta te : 

(II whether there i only one flight 
b tween D Ibl and Allahab~d on e Q week; 

(b) if so, the total arning duriog 
J QUilty, 1984 to February, 1985; 

, 
(C) 'helh ' r Ihep'ng in view the fncr 

th: t A l<lhabt d city w~ once capitaJ of 
U.P'" prominent c ntre of political 
activit i s, world fame religious city wi ,th 
regular t;och of State High Court and 
Railway's and State P Hce's h ,adquaners 
fune iODing there, Oovernm nt propose to 
start daily Bjght from New Oel,hi to 

Ilahabad; and 

(d) if not, the reaSOl}s ther (de? 

THE MINISTER OF STATE IN THE: 
MINIST X OF TOURISM AND CIVIL 
AVIATION (SHRI ASHOK GBHLOT): 
(a) arId (b). Indian Airlin s operate a 
service on the rOllte Delhi-Lucknow. 
Allahabad V"ranasi and back thrice a week 
with HS·748· aircraft. On the remaining 
four days this service is operated on the 
route Delh·-Agra·Lu know-Gorakhpur and 

ack. The total evenue earned on thi 
flight from Apri) 1984 to December 1984, 
WitS • 1.77 crores approximately. Tbe 
total cost of operation of this service during 
this period Wa of the Qrder of Rs. 3.37 
Cfor . 

(c) and (d). The existing tra'ffic between 
Allahabad and Delhi doc not warrant an 
increase in the frequency of the flight for 
the pte nt. 

NonwPayment of SaJes Tax by Marutf Car 
Delears In DeJbi 

2373. SHRT BALASAHE;B Vn<.HB 
PATJL : , 

SARI 'NORAlIT GUPTA: 
Will the Minister of HOME AFFAIRS be 

plea'" d (0 sta te, : 

(a) whether it is a fact that Government 
have taken steps to proceed against somc 
M~r 1 i Car d alers in th Capitol for 1/on .. 
payment of sales tax; and 

(b) if so, the details ther~of? 

THE MINISTER OF STATE IN THE 
M'INISTR Y OF SOME AFFAIRS (SHRI .. 
MATI RAM DULARI SINHA): (8) and 
(b). Ace I'd ing to the informalioTI furnishc~ 
ry 0 Ihi Admini,;trati n, Maruti Udyog 
Limited, Gurguon, (Haryana State) has 




